(Schedule)

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF BHAGYAODAYA INFRASTRUCTURE DEVELOPMENT LIMITED

RELEVANT PARTICULARS

[uny

Name of corporate debtor

BHAGYAODAYA INFRASTRUCTURE DEVELOPMENT
LIMITED

N

Date of incorporation of corporate debtor

6-Jul-1974

)

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies-Mumbai

'S

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L65990MH1974PLC017178

a1

Address of the registered office and principal office (if
any) of corporate debtor

3rd Floor, Orbit Terraces,64, N.M.Joshi Marg (Junction of
S.B.Marg), Lower Parel (Wes t) , Mumbai, Maharashtra,
India - 400013.

N

Insolvency commencement date in respect of corporate
debtor

Order pronounced on: 27th November 2024
(Order intimated to IRP on 29th November 2024)

N

Estimated date of closure of insolvency resolution
process

.28 -May-2025

Name and registration number of the insolvency
professional acting as interim resolution professional

Mr Vimal Kumar Agrawal
IBBI/IPA-001/1PP00741/2017-2018 /12247

\O

Address and e-mail of the Interim Resolution
Professional, as registered with the Board

Office No. 4, Ground Floor C Wing|,Shanti Jyot Building, Balaji
Nagar, Near Railway Station, Bhayander West, Thane Pin 401101
E-mail: vimal@vpagrawal.in

10

Address and e-mail to be used for correspondence with
the Interim Resolution Professional

Office No. 4, Ground Floor C Wing, Shanti Jyot Building, Balaji
Nagar, Near Railway Station, Bhayander West, Thane Pin 401101
E-mail: cirpbhagyaodaya@gmail.com

11|Last date for submission of claims .13 -Dec-2024
12(Classes of creditors, if any, under clause (b) of sub- Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13(Names of Insolvency Professionals identified to act as [Not Applicable

Authorised Representative of creditors in a class
(Three names for each class)

14

(a) Relevant Forms and
(b) Details of authorized representatives are available
at:

(a) https://ibbi.gov.in/downloadform.html
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a Corporate
Insolvency Resolution Process of BHAGYAODAYA INFRASTRUCTURE DEVELOPMENT LIMITED Limited on

27th November, 2024

The creditors of BHAGYAODAYA INFRASTRUCTURE DEVELOPMENT LIMITED, are hereby called upon to
submit their claims with proof on or before 13th December,2024 to the Interim Resolution Professional at the

address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

Vimal Kumar Agrawal

Date and Place :

1st December, 2024 : Mumbai
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Loviswadi Branch | Elevsted Ground Flaor, Mezzanine
Floor Sun Magnatica, Mear LIC Sandce Roed | Loviswad,
Thane West | Murrba — 200601 Phore! +51 22 25814418-19

Email mumaiiledaralbank, oo n| Website hitp: waw Tederaibany oo in

PUBLIC NOTICE- GOLD AUCTION

FEDERAL BANK

R BRANCH OFFICE : WORLI (Schedule) Na!liF,alis LETby‘agiVEn t-i;t:he f:jb—!il:din ?:neral an? mstﬂac;c-un! |1EI|E|ﬁTE ig
JEFRTT Sl D FlkT X : L PafticLElEr dil 8- @l o e B0 QU0 DITLArREnLs, m g DEsN M nLcne
' W £, Chandrababa Mandir Trest Bldg., Dr. Annie Besanl FORM A - PUBLIC ANNOUNCEMENT il clion ;
o B ﬂ”f'l. B oo Worli Naka, Worli, hﬁumh&-gﬂﬂ 018 2 {Under HE.E':-I‘J-ETII:Ir:I & of the Insalvency and Bankruptoy HEI':'IFI:I_IJfJﬂd'ﬂ-ﬂ account's 1.'.II1-| Bz -::-I.'If'lﬂ'IJl.".“-‘ll:“-.‘lEl by Federal Bank Lt.ﬂ., f':lr'l 19M12/2024 l{1ruf..|gh clnllr'!r;:-
E finsolvency Resslution Process for Corporate Persons| Regulstions, 2018) portal, https:ligold.samil.in. Interasted buyers may log on Lo the auclion portal
POSSESSION NOTICE (For immovable property) Rl : ol or conlact the Bank at Thane Louiswadi for furtber information. In case
LRI s e L e FOR THE ATTENTION OF THE CREDITORS OF : : iy ; : :
Whereas HHﬁR BF!AHCH Shnp Mo, 14, 4" Road, F\r‘nu e l:nr'nrnen:ual Erernlses. BHAGYAODAYA INFRASTRUCTURE DEVELOPMENT LIMITED e-auchon 15 nol materialised for any reason on the date mentioned above, with
The undearsigned being the Authorsed oficer of the Central Bank of India, under the CHS Lid., Khar (West), Mumbai - 400 D52 respect any or all items of the pledged aornaments, Bank shall be corducting
Securitsation and Reconstrection of Financial Assets and Enforcement of Security BREAK OPEN OF LOCKERS - . T _RELEVANT Pﬁﬂlfmuﬂfﬁg - private sale of the items on any subsequent date/s without further notice
Interest Act, 2002 and in exercise of powers conferred under section 13(12) readwith rule | | 11 follewng lackers will be break apen, if rent s nat paxd within 13 days from this | 1 Namea of Corparats Debior B ' Branch Name Lean Account Number
g of the Securily Interest (Enfa il Rules 2002 isted D i Nafice dats advertisement at the conveninence of branch. If any articles faund in the locker, wil | | DEVELOPMENT LIMITED
Glf A9 cRCUTHY "UTIBRESY |ETMOTCRITINE,  rAROS, - Ssued Lemand Nolce QRO e mid in public auction at branks extant guidelines - Sale proceeds will be adjusted]| | 2 |Dute of beomomtion of Copore Dot | B k197 Thane Loviswadi | 17756800041103
06.07.2024 calling upon the borowers 1. Mukesh Jagadish Bharati-Borrower, 2. Manju | lt1wards the cost rent arrears and any surplus will be payable to customer 3 |Authority under which Comorile Debiloe | Registrer of ConmparissWumbe Thane Louiswadi | 1??5510[;[}9—6]‘?51]
Mukesh Bharati-Co Borrower (Loan Alc No. 4003385054) to repay the amount 5 Phvsical  1CBS Locker |ia Incoeporatad ¢ Ragisterd =1
mentioned In the notice being Rs. 50,20.97352 (Rupees Fifty Lakh Twenty-Nine| | no. Lm:kar Mumberl  Nomber Namefs of Customer 4. |Corporse dentity Number of | L EESOMHISTAPLCOLTITS Thane l.wls.wau:t! ] Wi’?ﬁEDDMDE?H
Thousand Nine Hundred Seventy Three and Paisa Fifty Two Only) within 60 days from the T 1 %6 | #001d4asd W&, Prilee Shashikant Dhainwsn _|CoporteDebest e g e Thing Lodawaid | 1705 HONGE T
date of receipt of the said notics 3 Tene AT 08 Mr Keher Pandl £, |Address of the Registered Office of = | HE'EI' Fl'l:ﬂ haracas &84, MM lashi Marg Thane Louiswadi | 17756100089828
The bomower having failed to regay the amount, notice is hereby given 1o the borrowar and T 1540 AD00ADER0T BT Tt Laihard Comorate Debtor ::ﬂ“:":"‘ of S‘i:?a'ﬂ-r:&f‘;f; e (s ] WA Thane Louiswadi | 17756100089836
we public | 8l K hosePhysi . = . TR | | Mahareshtr, india - 400 e
the pul:th in gen_&rp fhEll e und?rﬂﬂned I|'|1§5 Em:n S!.m; o 4:ﬂﬁ;ﬁﬁ*ﬂ5’;iﬁsmn -:r'“llr;ﬁ 4 1470 00464581 s, Sandra Deash Jan & SNy Conmercemere Dt In | Orcler proneunced orc 27t Novermber 2024 Thane Loviswadi 1 1775610009131
|:I|'l:||:|E.'rt5-'-r1 E‘I'E-r':l.EE |:| [DOAWETS DO BITEd on nim |.3r5'E': |]'|;|' |: / ox] i resd ) 1ars 400048707 Mr Daeaak B Hamgvah "._._p:,x of r-:':'l'I:H"i""l-' Delrir (T I IIIII'I.HIHJ ":,.1:":.”' :,?l.\, NI:I.'L"'I I’:H.'f 3.-ﬂl1-| Thane Louiswadi ] 1 ??5-5100&9*!5[&5
rube 8 of the security Enforcement) Bules, 2002 cn this dav 14™ of November the year 2024, ] 38 4000561954 | L. K. Chairani & KW, Chainare & | K. Chainani | - |Estimated dete of dosure of Irsohvency. | 2EMay 2025 Thane Louiswadi | 17756100090933
The borrower in particular and the public in general is hereby cautioned not fo deal with the T A3 400032575 | Sabera.Jan Mohammed & Mrs. Halimabai Jan | tion Process Sel/
property and any dealings with the property will be subjact to the charge of the Central B 73 4000733932 | Ms. Shamm Jan Mahammad & Mrs. Halimabai Jan & |Mame and Regstration Namberof the | M imal Kumar Agmwal : : ¢ ;
Bank of India for an amount of Rs.5029 97352 (Rupees Fifty Lakh Twenty-Nine & A1 JOO0RZAITE Manio 5. G, Vaz irsoivency Peofessional acting as (BB PO PPOOTAL 20 L7208 LA T g?fag !;:r;.'];.:mswadl Enr Thnﬁltf.:::rrﬁgir?ﬂiﬁr
Thousand Nine Hundred Seventy Three and Pase Fifty Two only) and interast and other 10 a7 HINI0E4 1706 Mr. Siray Fazad Ahmad [irterin Rasakition Professions) . B -
charges thereon. 11 2568 4D00GEA5ES | Mr Harandra Kug Vithiani & Mes. Vighakumar 9, |Adresss and E-mail of the Interim rfioa Mo, 4. Gmund Floor € Wang] Stant ol ;
The Barrowers aliention & invited to provisions of Section 13(8) of the Act, In respact of 12 277 4D0ORTATAT Florence Aurora D Vasi&loysios Patrick -‘”FTJ'IU'I";“ Professional, 2 regisigned -EJH"E'FTL':T? '*ﬂ;r F‘i_';fg'fﬂm'- PUNJAB & SIND BANK mﬁhﬂ&n mﬁéﬁﬁﬁﬁﬁﬂg E.;rffdr
time avadable, to redeem the secured assets 13 131 40RTSTET Asnok Khaiten / Mes. Mala Khaien WL, P E‘E:" r:;m. ”'”"l i Flranre (A Govt. of India Undertaking) EETNRESEITFY Ly R FIR Y
14 151 HEESH35 &KL Itolhwali 1 S — ; | TR NHT G 1 = v aw / R ;
DESCRIPTION OF THE IMMOVABLE PROPERTY E l mn;ﬁ;ﬁﬂ — Tiﬂ,, — e T m_mﬁ“’*‘m e T R 22052568 E-mail: b0431 3
H-1801, Casa Prima, Lakeshore Greens, Palava City, Near Khidhaleshwar Temple, : e i A T Adng vt T ek | Bisiaj Nages, Meer Reibway Station, Brayandsr West. MOTICE TO THE BEORROWER INFORMING ABOUT SALE
Kalyan Shil Road, Dembivali East, Thane - 421203. i L cil LA T . Kishor Pencit Resoltion Professin | Thane Pn a0110 (30 DAYS NOTICE OF REDEMPTION) RULE B (6) OF
M R sl L2 7 AD007 13987 M5 Kumarlakshman Chintalapu | Emeit cirbreaodnoBEmalcon ., SECURITY INTEREST (ENFORCEMENT) RULES 2002
i p : 18 228 40007 EITTR Mr. &yed Fardudn i1 date for submission of ceems 13Dec-2024 T ':'
Place : Mumbai Authorized Officer, Central Bank of India |iast |
A Z38 3000728103 M= Darshana Sachin Tamioe 12, Classes of crecdmors, if any, under dauss | Nt Agpicatio I b:';i g;i:? g:;gm s
4 00731155 jit Wong Khi f i (BA) of 21 rog.ah,sangdy K I
= edl 4II-.-IZI:"E1 i Hr:_'u"ltw ) At fw“ _lﬂr_:'w 20 {069 _ﬂj"_rf / R/o Flatno 210, 27 floor, AmbadiRosd Vil Dawanman Visha! nagar
:_'|1 'EE'II‘I'H dl‘.’:ﬂlsﬂﬁﬂl} h‘rﬁ UEE1E| Hqur Ldla Adheertained Lf_|l e irierinm resalklien qer'lﬂlj F'E'Il:ﬂﬂﬂlﬂtl I-!-_'_:n'E:' Illllﬂﬁﬂ| Iﬂlleﬁt Dlﬁt Thﬂ-"l&
- — : SR Al G ; :
IN THE COURT OF SUBORDINATE 22 12688 400755101 s, Lindashi Jain (B i 2. MrsAngha Sanjay Ra
- - . 13, m ! Insobvency Prfe Mt Appiicabie : gra-Janjdy wane
0.S. No. 89/2023 24 367 4000771515 Wr. Vivian Maria Horanha Bt e o et i A Behind Panchavall Hotel, Vasal Wesl, Dist Thana.
Lilly Thomson - Plaintiff 25 1380 40007 ER805 e, Sangesta Shasash Bhoolabhai |(Three names for aach dass) Dear San'Madam,
) -Vs - 26 f" 4000243844 Hirmiaia H. Gala! Hﬂrﬂﬂ"lj"i”"d Gala 14, |¢2) Rokrant Foms g (B Detais of [ 1) rthpessTobd gy diorwmboatiomm b Sub - Sale of property belonging te Sh.Sanjay Rajaram Rane for realization of amount due
1) Daisy _ 27 52 AEDOARIAR T Mrs. Deepa Raskial Dave SiMCried repiesenkaifis e sitaio | (5 Not Aopicatie? to Bank under the SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS
) JV\i{Oiﬁ\nttw?nyfaJ_ Date : 01.12.2024 - B AND ENFORCEMENT OF SECURITY INTERESTACT, 2002
uliet Jothimani [Floce: humbal Aulhorised Officer, Indipn Bank] |~ — | | Punjab and Sind Bank, Ground Floor, Mistry Building, J38 Road, Kalbadew, Mumbar 400002
W/o. Harish - 7th & 8th Defendents Motice: is hereby gven that the National Company Law Tribunal has ordered the | |y coored caddon issued a demand nolice dated 27.07.2023 under Section 13(2) of the
Notice COEMEnCerment of a Ll:ll|:'!lf"i:'3|& ||'|5.I'!l|'.|l.‘!-:'!{‘::|l Regddutlan Process o BHAGYADDAYA S&:Lﬁ!ﬁﬂ}ﬁﬂ and HE":EI‘HE-‘.HI":'“I:IF #Fil’tﬂﬂlﬂﬂl.ﬁﬁ&&‘lﬁ anvi Enfl:lrl:'ENE."! ﬂfs&ﬂurl'.'f |ﬂ|:IEfE5[.':|$[

INFRASTRUCTURE DEVELOPMENT LIMITED Limited on 2Tth November, 2024

The creditors of BHAGYAODAYA INFRASTRUCTURE DEVELOPMENT LIMITED, are
hereby called upon to swbmit their claims with proof on or before 13th December.2024
o the Intenm Resolution Professignal at the address moantioned against entry Mo, 10,
Thi finantial creditors shall subimit thair claims with proof by electronic means only, All
other créditoes may sobmil the claams-with proal s parson, by post or By elactn
EaNS

Submission of false of misleading proofs of claim shall atirsct penatties.

Mameand Signature of Irterim Resaution Prolessiongl ©  Vimal Kurmsr Sgrawal
rate and Place; 1t December, 20022 1 Mambad

Take notice that the above said 7th and 8th
defendents are hereby directed to appear in
the above said suit personality or through
your counsel on 09.12.2024 at 10 A.M. In
default of your appearance in the above
mention court on that date you will be held
exparte and an exparte order will passed
against you. The said case will be heared
and determined in your absences.

Mr. J. Robinson, B.A,, B.L.,
Advocate
Thoothukudi, Tamilnadu.

2002, calling upon wal 1o pay the dues within e Ume stpulated theren. Since you failed o
camply 1he sed nodice withm the paried sfipuleted, the Autharised Officer, has taken possession
of the immovable secured assels under Section 13(4) of the Act read with Rule 8§ of Security
Inferest (Enforcemant) Rules, 2002 on 02032024, Even gltar 1aking possession of 1he secured
agsat, you hawe nat paid the amount due to bank. As such, it has become necassary to sell the
bedow menticned praperty by holding public e-auction

The date snd time of e-auction siang with the Reserve Price of the proparty and the details of the
sarvica provider, inowhich he e-auction to be conducted, shall be publshed subssequenty.
Themsfore, tha 30 days" nodice of radempdion 15 hersby given fo vou as per Rule B (6) of Sacurily
Enterest (Enforcament) Rules 2002

Huawnewvar, i you pay the amound dua ta the bank along with subssquent inferast, costs, chargas
and expensas incwmed by bank before the date of publication of sale notice, no furiher aclion
shall be taxen for safie of the morpaged sacurty and you can redesm your propery as stipulates
insac:13{8) of the Adl,

Kirloskar Ferrous Industries Limited
A Kirloskar Group Company

CIN : L27101PN1991PLCOB3223

Registered Office: 13, Laxmanrao Kirloskar Road,
Khadki, Pune - 411 003 (Maharashtra)

kK’rloskar

Ferrous

NOTICE

FORM A
PUBLIC ANNOUNCEMENT
IUnder Regulatian B of the |n and Bankruplicy Board of ndia
(Insalvency Resglution Procass for Corporate FI"."I"'EI'.'FI"IE:I E'EIHEHEII‘IS\. 20185

FOR THE ATTENTION OF THE CREDITORS OF
RPL SOLAR POWER PRIVATE LIMITED

RELEVANT PARTICULARS
1 | Mame of Coporate Debior RPL Solar Power Private Limited
2. | Date of incorporation of Comporsts Dabion 2808 0015

Motice is hereby given that the Registered Office of Kirloskar Ferrous Industries
Limited will be shifted tothe following address with effect from 1 December 2024 :

Kirloskar Ferrous Industries Limited, 'One Avante', Level 5, Karve Road, Kothrud,
Pune 411038, Maharashtra.

I - ETEI EDULE OF PROPERTY
{Flatng 210, 2" ficor, B Wing, Mantara Apartment, Plot no Z6, 27, 123, Vill De . Dpp.
S R T A e

e-Tender Motice Mo, ETCECONIBES2024040,

. 13541 2024 For Kirloskar Ferrous Industries Limited
T Tl REQUEST FOR

PROPOSAL {R.FF} FOR APPOINTMENT Sd,"- 3 -’nllf'r:'!rl'!. urder wihch Corporae D"l]L"“-r WE,EII'E'EH ':Fl:rl'r'rl'.'ﬂ L“'E r-.1IJ"I'|L'p:-]'- .|I'I-'.'IE' ’JE

OF AUTHORITY ENGINEER FOR : (& meorpaniad / regisiened Companies fot, 2013

& [ Corporse erttity Ma, / Limied Liabity | U40109MH20ISPTCRG7 177
PROVIDING PROJECT MANAGEMENT Mayuresh Gharpure IckertFication Mo, of Conporste Detior )

T
tAulhonsed Cflicar)
Punjab and Sind Bank

Placs: Mumbal
Date 2917 2004

PUNJAB & SIND BANK Branch Katbadevi- 635 Grownd Flaor,

SERVICES “:“E]' FOR VARIOUS DEtE : ED i h:'l"'r'EI I IbEf Eﬁz | [ :Gmpan}r E arn reta r},l 5. | Adress of the MegrEhansa affce aid I Hﬁgﬂ. Citfices Rahela Poind Wirg B, fth Floor, Nabe (& Govt. of India Undertaking MiEE:F Building, Kalbadew, J55 Road.

i i . = P 1 i & e Thaer LT v 3 3 al Miurnbai - 400002 Phone: 022-220385923

PR I F i/ B i rci el ol {if any) of Conporats R MNr Shameas Vithal Bank, Vakola, e e e e e o W ey urmaai one: !
QJECTS OF NEW LINE/DOUBLING plaﬁe . P| Tglz H v . Whare Sanvice Is 8 w - of fife AINE45EE E-mail: BO4315 F i

(East), Mumbai Gy, Murnbai, Mahesachis,
| fraciis, 00065,
26-11-2024 (Order Recened on 29-11-2024)

MULT!I TRACKING WORKS,
WORKEHOPS! SHEDS, ROBs ETC
INCLUDING CIVIL, ELECTRICAL AND
5 & TWORKS UNDER THE CONTROL

NOTICE TO THE BORROWER INFORMING ABOUT SALE
(30 DAYS NOTICE OF REDEMFPFTION) RULE & (6) OF
SECURITY INTEREST (ENFORCEMENT) RULES 2002

IreakeEncy Commercameant l.'|-El.|:l:I In
{reepact of Corporate Dettoe:
7 | Estimated desa of closure ol rsohency

- Tel: +91 20 66084645 - Fax: +91 20 25813208 6. |
- Email: kfilinvestorf@kirloskarcom - Website: wwwkirloskarferrous.com

| Z=05-2025 (180 days from the onder dated

OF CHIEF ADMINISTRATIVE OFFICERY e 2611:2029)
CON/EAST COAST RAILWAY! “Merk bearing word “Kirloskar' in any form as a suffis or prefix is owned by Kirloskar Proprietasy Limited and g | Marme aod the registation number o | MPY rsohency Professionals Prvale Lirsted To
BHUBANESWAR Kirkgzkar Farrous Indestries Limaed (s the Parmittod Usar” thiz insohwency professional acing as (Rormary known as Mantrah Irsohency 1. Borrower : Mr. Virendra Pratap Yadav -

Irierirn Resolution Professkoral Frofessioralks Privese Linited) through s Dinscion
e Mahit Bipinchandra Adatve

| IR Rag Mo IBELIPE-DOA0, /50, 2,.-'20??—2“.]:35!.'?"?’ 2
Address: H-35, 151 Floor ngmura Edersion, :
Jurgnum, South Delb, Mew Dalhi - 110014

| Ermiall- ipesErgyain
Corre. Adldress 1000 Foon, 1003, Oon 21 Hear
feaiomn Hofel Sindbw Bheven Road, Thats],
Abrreniirbad - IR0

| Process Emall ki rpisplamoveribeEsmaicom
13-12-2024 (14 derys from the receipt of the crder
dated 28-11-2M1M)

Ria Flatno 404.4" foor Sal Leels Apardment, Mear Indian Ol Pelrol Pump,
Santosh Bheavan Road Village Gekhieara Mallasopara [East), Thane 071203,
Co-Borrower | Mre.garti Virendra Yaday-
Fifo Flat no 404 47 foar Sai Leels Apsriment, Near Indian Ol Patral Pump,
Santosh Bhavan Read, village Gokhivarg, Naltasopara (East), Thane 401203
Guarantors: 1. Mr.Prakash Amamnath Singh-
Rio A 503 Vind Residancy Pahse-l, Near Hanuaman Mandr,
Harweran Nagar, Nafasopara West, Murmbai 401203
Daar SelMadam,

Sub - Sale of property belonging to MrVirendra Pratap Yadav for reallzation of amount

j T B43T.42

Approx. Cost of the Work
Lakh, EMD : 7 43,68,800/-, Completion
Period of the Work :
Maonths,

36 “him"l Elﬂ |:_| -;Ei;ll-l_{';_'!'ﬁill:ﬂ.l_l |1't|i’= |:_|l"l'r Ir:l:-i_:'rim
Ressotution Prodessional, a5 reasamd
| with the Boand
10| Address and emall o 08 LEed o
o rESoncE rc wilh e intarim
s LR Grolissional

GUJARAT INTERNATIONAL FINANCETEC-CITY
COMPANY LIMITED (GIFTCL)

At 1200

Tender Closing Date & Time !
Hrs.of 10.01.2025.

Mo manual offers sent by Posl / Courer
Fax or in parson shall be accepted against
such e-tenders even if these are submiltad
o Nipm's betber Fead and receive im Birme. o
such manual offers shall be considerad

GHFT

E-Tender Notice for Invitation to Bid for Selection of
Services Provider for the Services

11 | Last date for subrmission of ciaims

Chief Administrative Offlcer (Con)/
PR-08/CH/24-25 | Bhubaneswar

EPS Building No.49A, Block 49, Zone 04, Gyan Marg, GIFT City, Gujarat, INDIA. Pin-382355. SALE NOTICE FORM A
Tel.: +91 79 61708300, CIN:U65929GJ2007PLC051160 VINDHYAVASINI STEEL PRODUCTS PRIVATE LIMITED (IN LIQUIDATION) F'_'UELIE ANNOUNCEMENT _
CIN: UZT310MHZ011PTC222526 (Under Regulation f of the Insolvency and Bankrupicy Board of India
. : = Shop no. - 586, Chawla Plaza, Plot no-14/15, Registered Address: Flat No. 101, 0G-1ll, Oberoi Garden, Thakur Village (Inselvency Resolution Process for Corporate Persons) Regulations, 2016)
Ylee das g1 BiRielad fetldies samfn i Belapur, Navi Mumbai - 400614, Dif Western Express Highway, Kandivall (E}, Mumbai City, Mumbai, FOR THE ATTENTION OF THE CREDITORS OF
5 Maharashira-400101 M/S G. P. REALTORS PRIVATE LIMITED
Cent Bank Home Finance Limited . et s
s Tel.: 022-27571591, 022-27580513, 2246057 548. E-AUCTION SALE NOTICE UNDER INSOLYENCY AND BANKRUPTCY CODE, 2016 RELEVANT PARTICULARS
Website:-www.cbhfl.com H“I;T;’E s hanla_*-::; un_mn;:; '-flr: flf-["*; I ﬁ*ﬂ:' “L].”“I’r'“? '”5."'.”;?“-" ';“,"" JE*'_';'?’;E|EFP¢E!'5+:E3:T"’ 1. | Nama of carparale deblor G.P. REALTORS PRIVATE LIMITED
APPENDIXIV. A[HuIEE{E]] TENDER CUM AUCTION SALE NOTICE- 18.12.2024 O o s TR R b O NS sl Tegacn e L] [ D otneer e 0 ST SRS
Auctnn Sisla Motes bor Sain of Immovsbia Assets ander the Securlisaton aod Reconsiniction of Firangisl Aesets and Enformameant of Securmy interss) Act, SHIE raad with faded 4] of Liquidatian; { orporate Leblor™) 15 being proposed to be sold as @ “oing Loncerny ag per
\hw Sacury Inarect (Enfrezomant: Fuos 2002 Motis is Famby gasn 1o 0 qearal pubi and in particuar 1o i Beowars and Guaraniers that the beksy deserbsa immonasle | | FEGUIAtIoN-32{g) of the: Insolvency and. Bankruplcy Board of indla {Liguidation Process)| | 3. |Authodty under which corporale delitor is | RoC Dethi
proparsy morigaged | chirged tn the Secured Cradinr, the Prysicat possession of which has hesn takan by Authorsed Cfficer of Care Bank Home Frnancs Limied Sacurad Cradior, wil HE’JI;!E“IJIIE.. 2010, or as a sed of assals collectively™ as per HHE&I|31|I1!I'| EEiEi;r;m I|'|:-‘.u|l.-E-|;:5- incorporated | reqisterad
ba sold on “As 5 whem is" "Asiswhal 5° and * Whalgvwer there 5° nasis 1513, 20 for pacoveny of amount mentiones acainst proparty. dus to the setured ooeditor from the: homowear and Bankrupley Board of India (Liguidalion Precess) Regulations, S0 6, on 15 WHERE 15", : i "
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B | i 2 I. b i ’ st na 30, D oar, ng, Husgmg (Faondeyi Gardan, S.no. &7) Rs. 94 18 G0RI- Uk R 5 -
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$ 3 | OIS 00 - Fisk i, 307, 5rd Fioor, B35 G5, b2 Vngan, Vilage Rhadyach TRTE T 01:08 P {With an unimited extension of 5 Mins) 9, (Addrass and e-mail of the interim|Address: Building 03, Flat 304, My Home
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k EI . - A-1 Bualtirgy ek - O-1 Budiding, Morhi- Open Plok Souih - Open Plal Physical ASSETS OF THE CORPORATE DERTOR (SET OF ASSETS COLLECTIVELY) Fapresentative of creditors: ina class
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Bid document may be downloaded online from website at https://tender.nprocure.com
Tender fee of each Bid document is Rs.10,000/- payable in the form of Demand Draft / Banker's Cheque / Pay Order
drawn in favor of “Gujarat International Finance Tec-City Company Limited” payable at Ahmedabad. For further details

and updates please log on to our Website www.giftgujarat.in
Contact Person:
Sr.VP (Water)

Tel:079-61708300 E-mail: contract@giftgujarat.in

Sd/-

Managing Director & Group CEO

Gujarat International Finance Tec-City Company Limited (GIFTCL)

Fey : il - : ; ; _ — — - 12| Classes of crediors, iT ary, urd [ Nt Agpiicabie s
invalid and shall be rejected summarily| | Gujarat International Finance Tec-City Company Limited invite bids from reputed, qualified, experienced and Sy T oA kL g " dus to Bank under the: SEGURITIZATION AND RECUNOTRUCTION OF FINANGIAL
withowl any considaration . . . . . ) ; - it ASSETSAND ENFORCEMEMNT OF SECURITY INTEREST ACT, 2002
: financially sound Service Provider for the following Services: section 21, pecertained by the inbaim . . ; : ok . .

Compiata  information  ncluding  e-tender resolution professional Funjab and Sind Bark, Groand Floon Misiry Building, J35 Road Kalbadeyi Membai d!:'EIIIEIE' the
documents of the above e-lender is available Name of Service Estimated | Duration | Online Last Date of Last Date of | 15.] Names of Insolvency Professionals | Mot Aoplicable sacured crodilps, |ssued a demand nollce daled 18.10.2023 wnder Section 13(2) ol the
inwibste  hitp:lwww.ireps govin Cost availability Online Bid Physical Bid iedantified to a0 a5 AUtlonsed Securitisation and Reconstruction of Financial Assets and Enforcement of Secunty Interest Act
Mote : The prospecityve lenderers are of Bid Submission Submission Respresentatiae of crédions na cligs 2002, calling upon you 1o pay the dues wilhin the lime sipulated theran. Since you failed o
advised to revisit the website 15 (Fiftean) D ment | (Three names for each coss) [ camply the 3aid notice withan the pericd stipulated, the Aufharised Officer, has iaken possession
darys before the date of closing of lender 1o ocume 14, (e} Ralavamt F‘E‘";ﬁ and ') At LA BRI - of the immovable secured assels under Sachan 13(4) of te Act raad with Rule 8 of Sacurily
note any changes / comgenda Issued for Appointment of 30" November | 1By Letats of Auhorized rgresentatives | lORIBMSIECRTELcom Interest (Enforcement] Rules, 2002 on 02.03.2024, Even after taking possession of the secured
this tender. The tenderers! bidders must Agency for Manual Rs.5.32 5 2024 to 25" 26 o7t S Duajeie st | 0 Wk Pppiteate aszat, you have nol paid the amaunt des to bank A% such. it has become nacassary o sell the
b Clags- 1 Degital Signalune Cetificale 9 y i "~ ) Matice s hereby giwan that the National Company Law Tnbunal, Mumbal Bench - V- has below mentioned p’-:il:lb!" by halding public e-auction
amd rmust be regisiered on IREPS Portal Collection and Disposal Crore (Five) December December December ordered the conumencement of a Corporale Insolvency Resolulion Process of RPL Solar B Y : . ; _
Only registered tenderer/bidder can| | of Solid Waste from (Excluding | years 2024 up to 2024 up to 2024 up to Power Private Limited an 26-11-2024 (Order Received on 28-11-2024) 1 hegeterand ime of &-aiction aking Wil e Reaervs rrios of the poparty and the gelahs ol the

L v / ’ ; ) The crediors of RPL Solar Pewer Private Limited are hereby called upon 1o submit thelr ganioa provides, in which the e-auction to be conducted. shall be published subsequenthy.
participate on-g-tondaring, Various locations in GST) 17:00 hrs 15:00 hrs 15:00 hrs el p ; 3 it : bl et : a - ;
The tenderers should read all . : : . claims with proof-on or before 13-12-2024 1o the interim Resolrtion Professional at the Thersdors, the 30 days' nolice of redemplion is hersby given Yo you as per Rule B {B) of Sacurily
instructions to the tenderers carefully GIFT City for 05 years it et e i interest (Enforcement] Rules 2002
1 RFP Ref No.: Thee financinl creditors shall subrmit their claims with prood by elecironic means only, &llothear
and ensure compliance of all ( ererence No.: creditars may submit tha clalms with prood inperson, by post, or by electronic mesns. Hovrever, if you pay the amound dua ba tha bank slong wih subsequent interest, costs; charpes
instructions, G|FT/ENG/WT/SC/2024/04) A frandial credior belonging (o & class, as isted against Endry Mo, 12, shall indicate its and expenses Ireered |:|5| tank befsea the dase of |:.J|:||||:;3|j|:||'! of sale nodice, no further action

choice of puthonred represantative from among the three Insoivency professionals listed
agairst Entry Mo, 3 o sl as sutharirad representative of theclass [MA] in Farm CA
Submission of false or misteading praofs of claim shall attract penatties.

IPE- NFY INSOLVENGY PROFESSIONALS FRIVATE LIMITED

[ Farmerly Knoen g5 Maniiah Inscfeenay Profassionals Privabe Limited)
Through its Director - Mr. Mohit Bipinchandra Adativa

Spmointed as Interim Resalution Professional

In the matter of RPL Solar Power Preeato Limibed

Date: (] 12 2024 IBES Reg. Nod IBELAPE-OO0,/1PA-2, 202 2-23/ 50021

Blage; lunagadh Email for Comespondence - rplsalarpoweribsBgmail.com

shall be taken for safa of the morigaged secunty and yau can redeem your proparty as stipulated
in sec 13 (8] of the Acl

SCHEDULE OF PROPERTY
{ Flat no 404, 4" floar Sai Leela Apartment, Near Indian Qil Patrad Pump, Santosh Bhavan
| Road, Village Gokhivare, Nallasopara (East), Thane 401203,
-
(Authonsed Officer)
Punjeb and Sind Bank

Plama; Mumbal
Diater 2517, 2004
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